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Dam Project il under investiption by the 
Welt Benpl. Government. The relevant 
Project Report i, awaited. Government'l 
rcaciion will be known aftor the report is 
raved. 

ACCGllllllodaUOII for La wyen of Dellll 
Courtl 

3788. SHRl MAHANT DIGVIJAI 
NATH: Will the Minister of WORKS, 
HOUSING AND SUPPLY be pleased to 
state : 

'(a) whether it is a fact that the lawyerS 
of the Delhi Courts went o~ strike on the 
26th November. 1968 in connection with 
their demand for suitable accommodation; 

(b) whether the lawyers have al80 
scot a Memorandum to Government for 
the provision of suitable accommodallon; 
and 

(e) if so. the steps being taken by 
Government to provide accommodation to 
the lawyers ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS. HOUSING 
AND SUPPLY (SHRl IQBAL SINGH): 
(a) Some lawyerlof New Delhi Courts 
wenl on strike which has since been given 
up. 

(b) The New Delhi Bar Association 
held a meeting on 26th November, 1\168 
and passed a resolution in this behaif. a 
copy of wbich has been received by the 
Government. 

(c) The Government are lakinl steps 
to soc how better accommodation could be 
provided. 

Po",.. P111Dt at 81 ...... 

3789. SHRI VISHWA NATH PANDEY: 
will the Minuter of IRRIGATION AND 
POWER be picued to .tate. 

(a) whether It Ia a fact tbat a power 
plant will be onabJiabod at BIJIAD« 
{Rajaatban) witb Yupla" _ilWlCO; and 

(b) if 10, whoo? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
PO WE R (S H Rl SIDHBSHWAR, 
PRASAD): (a) There Ia DO propolai to 
OItablilb a power plant at Bikanor wltb 
Yuplav Ulistance. 

(b) Does not arise. 

SelliDI up of Six Central Flood Fore­
castinl Units. 

379J. SHRI VISHWA NATH PANDEY: 
will the Minister of IRRIGATION AND 
POWER be pleated to state: 

(a> whether it is a fact that Govern­
ment are conaiderinlto set up Six Central 
Flood Forecastinl Units in the country; 

(b) if so, When anti at what places; aDd 

(c) the total amount of gpenditure 
involved on this scheme? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDHESHWAR PRASAD): 
<a) 10 <C). A scheme costins about 
Rs. 6 crores durinl tbe Fourtb Plaa hu 
been drawn up for establilhin. flood fo_ 
cutinl and flood warninl CCDlrOI at 
Gauhali with sub-centre at Silchar (AUlm), 
at Asansol with lub-centre at Sililllri/ 
Jalpailuri (West Henpi), at Patna (Blbar), 
al Lucknow (U. P.). at Ahmedabad or 
Surat (Gujarat) and on the cut cout with 
~ wirel_ Itationl and control 
rooml and lome observation ltationl for 
Icientific flood forccastlnl. The propoal 
is under consideration. ' 

SmagJed 100da Ja '''a,.IUIU' SIIIp 

3791. SHRI R. K. AMIN: Will tbe 
MINISTER OF FINANCE be plcuod to 
lute: 

(a) whether it u a fact that Ihip "JayantJ" 
_ found recentJy carryinl lIDuuJod 
lood&; 

(b) if 10, the detaill thereof; and 

(C) the action taken In the matter 7 




